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IN THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

ClLVIL APPEAL NO.1139 OF 2010
(@ SLP( C) No. 26752/ 2008)

SHRI DHAR SHUKLA & ORS. ... APPELLANT(S)
VERSUS
STATE OF U.P. & ORS. ... RESPONDENT( S)

WTH ClVIL APPEAL NO 1140 OF 2010 @ SLP(C) NO. 2767/ 2009
ORDER

Leave granted.
Heard | earned counsel for the petitioners and al so | earned

counsel for the Hi gh Court.

In the District of Kaushanbi vacancies of 21 dass-1V

enpl oyees were notified for selection and appointnent. Total 2423
candi dates submtted their applications for selection. Though
witten test was not a requirenment for the selection process, t he

Comm ttee thought of conducting a witten test but no marks were
assigned for the witten test and all candidates were called for
interview and the sane was held within two days and the appellants
herein were selected and they were appointed. Sone of the candi dates
who were unsuccessful in the selection, filed wit petitions
chal l enging the selection. The learned Single Judge rejected their
contentions and approved the selection nmade by the Commttee.
Aggrieved by the sane, they filed Wit Appeals before the
High Court and the Division Bench, by the inpugned judgnment, set
aside the selection and thereafter the appellants' services were

term nated from 2008. Pursuant to the directions issued by the
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D vision Bench, we are told that the process of second selection is
on and fresh applications have been called for and those who have
not already submtted their applications were not required to submt
fresh applications and they were also to be considered. In view of
these circunstances, we do not propose to interfere with the
i mpugned | udgnent. Accordingly, these appeals fail. However, we
make it clear that in case any of these appellants are found to be
over-aged, that shall not be ground for their disqualification for
bei ng sel ected for appoi ntnent.

Wth the above observations, we dispose of these appeals.

No costs.

.................. cJl
(K. G BALAKRI SHNAN)

................... J.
(V. S. SI RPURKAR)

................... J.
( DEEPAK VERMA)
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